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rounlcation system on its fleet of Boe
ings-707,

(b) if so, whether this had resulted 
in the savings in foreign exchange, 
and

(c) if so, the facts thereof7

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BA
HADUR) (a) to (c) Yes, Sir \n- 
India were offered Boeing Master 
Change for Boeing-707 aircraft at US 
dollars 17000 per aircraft for meeting 
their future requirement of 25 KHz 
channel spacing on V H F  Communi
cations System The manufacturers 
of the Boeing aircraft had also ad
vised replacement of V H F  control 
panels at a cost of US dollars 300 each 
Air-India developed a modification of 
their own achieving similar results as 
Boeing Master Change The existing 
control panels were also modified by 
replacing control switch, only at a 
cost of US dollars 200 each This re
sulted m a foreign exchange saving of 
approximately US dollars 2 lakhs

Applications for financing assistance 
pending with 1FCI and IDBI

1901 SHRI S R DAMANI Will 
the Minister of REVENUE AND 
BANKING be pleased to state

(a) the number of'pending applica
tions for financial assistance with In
dustrial Finance Corporation of India 
and Industnal Development Bank of 
India on 1st Apnl, 1975, the number 
of applications received during 1975-76 
and upto 30th June, in the current 
year,

(b) the group-wise items of manu
facture;

(c> the amounts asked for expan
sion of existing capacity oi for sett
ing up new units,

(d) th« number of applications 
approved and amounts sanctioned; 
and

(e) the amounts actually disbursed 
so far?

THE MINISTER OP STATE IN
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) to (e) The required information 
m respect of Industrial Finance Cor
poration of India is given m the State
ments I and II and m respect of In
dustrial Development Bank of India 
is given in the Statements III and IV 
laid on the Table of the House. 
[Placed tn Library See No LT- 
11269/76]

There is inevitably a time lag bet
ween sanction anj disbursement de
pending on various factors such as 
compliance with pre-conditions for 
assistance, receipt of Government ap
proval for convertible loan, establish
ment of clear title to property Fur
ther the assistance is disbursed in 
instalments with reference to the pro
gress m the Implementation of th& 
project
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